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cring the life cycle cost prepare Quality
plan and provide a durable structure with
a fast method of construction.

(C) THE ROLE OF THE CON-
TRACTOR:

(a) The role of the contractor is envis-
aged, as a facilitator to the owner
in finalising the bid document in-
cluding arriving at the realistic esti-
mated cost of the project. They
should study the contract docu-
ments well in advance, give their
positive responses during the pre-
bid conferences for arriving at
practical and transparent contract
documents.

(b) The contractor should price his of-
fer considering the use of required
equipments and should mobilise
them well in time and kecep the
equipments in running and good
performing condition while the
work is in progress. It is the Con-
tractor who is overall responsible
for Quality of Work.

III OTHER ISSUES:

(a) Today in the changing scenario of
liberalised economy the contractor
_is being considered as a part of the
team comprising of owner consul-
tant and contractor. It warrants a
change in mindsect of all the three.

(b) Bridge engineering needs special-
ised knowledge and expertise with
continuous updating of the same
through human resource develop-
ment.

(¢) Importance should be given to de-
velop good projzct managers for
better performance in addition to
working out systems for better pro-
ject management. The project team
should be permitted to continue
from the inception to the end, to
the extent possible. It is the man
behind the project who contributes
substantially for the early and prop-
er completion of a project.

[RATYA SABHA]

to Questions 36

(d) Safety should be given duc import-
ance at the planning, construction
as well as serviceability stage.

Statement-I1

The following bridges and flyover pro-
jects are pending clearance/execution/
completion in Delhi:—

1. Public Works Department, National
Capital Territory of Delhi.

i) Flyover on Ring Road at Dhaula
Kuan.

ii) Flyover on Ring Road at Safder-
jung.

iii) Four lane additional bridge over
Yamuna necar ITO (Lok Nayak
Sethu).

iv) Improvement Scheme at yamuna
Bazar intersection-Hanuman
Sethu Flyover.

v) Bridges over Hindon cut Canal
and Gazipur Drain.

v) Flyover on Ring Road at Punjabi
Bagh.

2. Delhi Tourism and Transportation
Development Corporation.

i) Flyover on Ring Road at Raja
Garden.

ii) Flyover on Ring Road at Ashram
Chowk.

3. Delhi Municipal Corporation.

i) Rail under bridge on Rohtak
Road near Kishan Ganj.

ii) Bridges over railwav line connect-
ing S.P. Mukherjee Marg with
Azad market.

iii) Widening of Calcutta Bridge cn
S.P. Mukherjee Marg near Yamu-
na Bridge.
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Ferdt e ST+ * fou ¥ sy ¥ (b) what steps Governmecnt contcm-
afc @ @ saw S oW R platc to take to restart thesc works?
N THE MINISTER OF RURAL
(@) ¥ WHL [ WA F U G ud | AREAs AND EMPLOYMENT (SHRI
A N F g = Pl wafem woa$ YERRAN NAIDU K.) (a) and (b) The
3¢ fredi ¥ PrEa F MUR W A ‘bﬁz‘f EQl Goevernment of Assam have denied that
IqAR FUY LT FESA 'Ii_ai qraas %ﬂ ec the work of DRDASs in Assam is totally
A ofeR 1 B FY w0 feEr TEd D stopped for the last two months. It has
3 ’ been reported by them that a ban was
imposed on the transaction of funds by
(M AR &, @ aded =k s @2 DRDAs with a view to complcte audit of
A § 3t 2 . . DRDAsDevelopment Blocks. The pro-
LS RUC RS cess of field varification and inspection of
(S Yo dFwe@TE): (F) v (@) A, 7@ DRDAs/Dcvelopment - Blocks is  going
(M) ww T IS on. However, schemes relating to IRDP,
Flood Control/Land Protection, Con-
DRDA Works in Assam struction of School buildings under JRY/
*309. SHRI KARNENDU EAS and Construction of TAY houses
have been exempted from the preview of
BHATTACHARIJEE: Will the Minister the ban and implementation -of the above
of RURAL AREAS AND EMPLOY- schemes is gning on. The State Govern-
going
MENT be pleased to state: ment have assured that all other works
(a) what arc the reasons for total will be completed within the time limit as
stoppage of work of DRDA for the last per schematic guidelines.
twe months in Assam when Government As far as release of funds by the
have promised to ensure the development Government of India for the year 1996-97
of rural areas and employment to the is concerncd, thc position is given in the
rural folk; and Statement.
Statement
Assam
Schemes 0.B. Allocation Release Tatal Utilisa- Target  Achieve-
ason — . - tion ment
1.4.1996 Centre Stale Total Centre State Total availa-
bility
JRY 2810.06  4574.54  1143.64 571818 2074.23 51856  2592.79 S8 377.91 98.77 5.27
IAY TRA6 2919.68 72992 3649.60 145984 364.96  1824.80  1903.26 74.19 29197 574
MWS NR 114353 285.87  1429.40 57177 — 851177 STL7Y 245 — 32
EAS 3501.12 — — — — — — 350112 308.45. — 7.89
IRDP NR 37075 137175 2743.50 — — — — 19.69 e —
DWCRA NR 14188 141.88 28375 37.80 — — 37.%0 — 1135 NR
Fool-Kits NR 94.68 — 93,68 — - — . — 5260 —
Tentative
TRYSEM
Expd. on
Recurring MNR 112.70 112.70 225.40 — —-— — — j— 0.79 — NR
Infras- 35.00 15.00 70.00 — — — — — _
tructure
Foot Note: .
IRDP: * No (unds are released as proposal for release of IRDP funds along with Audit Repert of 9596 is awaited.
** Target approach has been discontinued from 1995-96,
TRYSEM @ Proposals received and they are under process.
Tool! Kits Proposal have not been received from the State Govi.

NR. Not reported (by State).



